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Refuree. uprooted from Chbamb, 
JllID.mu 

"'187. SHRI ABDUL AHAD VAKIL: 
Will the Minister of WORKS AND 
HOUSING AND SUPPLY AND RE
HABILITATION be pleased to state: 

(a) what is the total number of re
fugees uprooted from Chharnb in 
Jammu (J&K) state; 

(Ib) whether J&K Government has 
&liked for Central assistance for re
habilitating these refugees; and 

ee) if so, what are the details 
thereof? 
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SHRI ABDUL AHAD VAKIL: So 

far as the problem of the refugees in 
Chhamb area is concerned. they are 
the people who have been uprooted 
during the last war between India 
and Pakistan in 1971, and also in 19£i5 
and prior to that also. All these 
peole have been suffering for the last 
so many years. They have been hold
ing demonstrations also. Will the 
Minister assure this House that these 
unfortunate people, who have all 
along suffered and who are being put 
to unnecessary trouble would be re
habilitated? Is there any time bound 
programme with the Government for 
the sameT 

THE MINISTER OF WORKS AND 
HOUSING AND SUPPLY AND BE-

HABILITATION (SHRI SIKANDAR 
BAKHT): I mght remind the hon. 
Member that he has not been able to 
diHerentiate between refugees and 
refugees who are in Jammu. The 
question is only in relation to the 
refugees of Chhamb. 18,000 of them 
had come in the wake of the last wal'r 
out of which a thousand persons be
longing to the villages Seri Palai, 
Battal and Dhakkar, which fell on our 
side of the line of control had returned 
to their original villages during 1974. 
and they had been given the necessary 
rehabilitation assistance. 3900 families 
from out of the Chhamb refugees re
main. Of them, more than 3400 fami
lies have been settled down already. 
Out of the balance 463 families, 150 
are ready to move, but they have not 
been to move during these days 
because of the agitation going on in 
Jammu. SO, it is a question of 290 
families Or so which remains to be 
solved. Not more. 

SHaI ABDUL AHAD VAKIL: So 
far as the information supplied to me 
is concerned these details are not 
given therein. The original answer 
given by the Minister is: 

"(<1) About 17.000 persons were 
uprooted from Chhamb in Jammu 
(J&K). 

(b) No, Sir, the Rehabilitation 
Scheme is directly administered by 
the Central Government through 
Chhamb Displaced Persons Reha
bilitation Authority." 

The information given by the Mi
nister now is something different. 
These people have been pestering, all 
along and in fact one of the reasons 
for Jammu agitation is that these 
people are not being rehabilitated. I 
believe that very recently the Chief 
Minister of the State along with the 
representatives of the displaced per
sons met the Minister concernej in 
Delhi. I do not know what tran~pired 
between them. I would like to ·mow 
whether there is any time bound pro
gramme with the Government for the 
rehabilitation of the displaced persoDS 
jn Chhamb area. 
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SHRI SIKANDAR BAKHT: With 
due respect, I will again repeat that 
the category of refugees about which 
he has asked is entirely different from 
what he has asked in the question. 
The question was: 

.. (a) What is the total nurr.ber of 
refugees uprooted from Chhamb in 
Jammu (J&K) State?" 

It does not relate to 1947 retugees. 
It appears that the Member is fram
ing his qu£'Stion keeping in mind the 
refugees of 1947, which is not the 
question asked. In fact the question 
which has been put", 

SHRI ABDUL AHAD VAKIL: One 
clarification. Possibly. the Minister is 
not aware that Chhamb had been 
invaded in 1971 and was taken over 
by Pakistan. As a result of that, these 
people have been uprooted and they 
are living in Jammu as i'efugees. 
Whether there is any time bound pro
gramme for these refugees? 

SHRI SIKANDAR BAKHT: The 
position is that the remaining, families 
who have to be rehabilitated from 
Chhamb area, were offered for re
habilitation to the Dam area and 
they have refused to go there. The 
Government is trying to find out alter
native site and the rehabilitation pro
cess is going to be completed very 
soon. 
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SHRI SIKANDAR BAKHT: The 
question does not arise. 
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THE MINISTER OF STATE IN THE 
MINISTRY OF AGRICULTURl!: AND 
IRRIGATION (SHRI BHANU PKA. 
TAP SINGH): (a) A statement 1Ddl
eating the quantities of foodpalDs al-
located and released to dif!erent statal 




